
i'

Cantral Administrative Tribunal
Principal Bsnchj Neu Delhi,

0A-1944/g3

Nau Dalhi this the 22nd Day of April, 1994,

Hon'bla nr. Dustica S. K. Dhaon, \/i ca-Chai rman
Hon'ble nr. 8,N. Dhoundiyal, nember(A)

Shri Naval- Singh Yadav,
S/o Sh, Ram Singh Yadav,
Peon, Office of the Director,
National Institute of Criminology,
and Forensic Science,
ninistry of Home Affairs,
Government of India,
Institutional Area,
Sector- III, Rohini,
Nau Oelhi-05. Applicant

(By advocate Sh,' n,L, Chaula)

ver su s

1, Union of India
through its Secretary,
ninistry of Hone Affairs,
North Block,
Neu Oelhi-I,

2, The Director,
National Institute of Criminology,
and Forensic Science,
n. H, A, , Govt, of India,
Institutional Ar ea, Sector-111,
Rohini, Neu Oelhi-85,

3, Shri Inder Lai,
Oaftri, Office of the Director,
National Institute of Crimdnology
and Forensic Science,,
n, H, A, Govt, of India,
Institutional Area,
Sector-Ill, Rohini,
Neu Delhi-B5, Respondents

ORDER (caAL)
delivered by Hon'ble Hr, Justice S, K, Dhaon,'Jico-Ch^irman

In vieu of the order passed on n«A-1011/94 today,

this 0,A, is dismissed as uithdraun.

A copy of the order may be given to the .l.earned

counsel for the applicant if possible today,
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(B.N. DHOUNDIYAL) ( S, K. WaON)
NEfI8LR(A) yiCE

/ vv/


